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Reorganisation of O.N.G.C.

773.SHRI B, V. DESAI: Will the
Minister of PETROLEUM, CHEMI-
- CALS AND FERTILIZERS be pleased
‘1o state:

(a) whether it is a faci that Oil and
Natural Gas Commission in the month
of May had started sweeping reorga-
nisation of the ONGC aiming at meet-
ing future challenge with strong em-
phasis on wide-ranging exploration
activity and oil production of 60 mil-
lion tonnes annually by the end of
this decade;

(b) if so, what are the steps taken
in the first phase of the restructuring
of the organisation;

(c) if so, the main details of the
new proposals undertaken fo restruc-
1ture the whole ONGC and to what
extent these changes have improved
the efficiency and working of the
ONGC: and

(d) whether the proposed oil explora-
tion during the current year has al-
ready been achieved?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a) With
the object of meeting the challerges
ahead and to undertake task ©of wide
ranging exploration activities, an in-
ternal reorganijsation scheme has been
prepared by the Oil and National (5as
Commission,

(b) In the first phase of the Re-
organisation, the Regions in the various
Basins are being restructured with
the appointment of operational Gene-

ral Manager in charge with wide rang--

ing delegated powers for effective and
eficient management of exploration
and production activities,

(¢) The scheme envisages adoption
of Business Group approach for effect-
tive control and cgordination of the
exploration gactivities, creation of pro-
fit centres for every activity within
"ONGC to bring about cost consious~
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ness and cost effectiveness at gll le-

vels.

(d) As the year 1982-83 has just
started question of achieving the oil
exploration targets etc., for the year,
does not arise at present.
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Government Borrowings from World
Bank for expanding Electricity
Network

776. SHRI BALASAHEB VIKHE PA-

TIL: Will the Minister of ENERGY
be pleased to state:

(a) whether Government have re-
cently borrowed 340 million doller
. from the World Bank specially for the
purpose of expanding electricity net-
work in the countryside;

(b) if so, what are the details of allo-
cations made 1o each State;

(¢c) what are tihe details of New
rural electrification schemes formulat=

ed for the States, particularly for
Maharashtra; and
(d) the extenl of progress made

during each of last three years in the
implementation of rural electrification
schemes, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) The Interna-
tional Bank for Reconstruction and
Development (IBRD) has agreed to
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lend US Dollars 304.5 million to the
Government of India for expansion
ana improvement of rural electrifica-
tion in the country.

(h) The 7Tentative allocation of the
amount in respect of each State is as

follows: —

SL Name of SEB Allocation
No. (Million8)
1 Andhra Pradesh . | ; 29.36
2 Bihar : . 5 21.70
3 Gujarat 16.23
4 Haryana : « . 8.37
5 Karnataka 10,21
6 Kerala ; . . 9.90
7 Madhya Pradesh . 43-79
8 Maharashtra . . 30.21
g9 Orissa . . . 14.85
10 Punjab . . . 20.03
11 Rajasthan 20.65
12  Tamil Nadu . i 10.05
13  Uttar Pradesh ; ; 33. 44
14 West Bengal . 19. 41
Sub Total . . ' 284.00
Central training Institute
for Rural Electri-
fication ; 1.00
Unallocated ; . 15.00
Fee . ‘ . . 4.50
ToraL : 30450

(¢) 512 rural electrification schemes
formulated by State Electricity Boards
and sent to REC for sanction of finan-
cial assistance were at various stages
of examination at the end of March,
1982. These include 62 schemes of
Maharashtra which involve a total
loan outlay of Rs. 21,15 crores. A
statement—I showing statewise details
Is enclosed. )





